OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELHI

ORDER

The following arragement was made for Special Lok Adalat scheduled on 14.05.2022
(2"" Saturday ) at Rouse Avenue Court Complex.
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Copy forwarded for information and necessary action to:-
1. PS to Ld. Principal District & Sessions Judge (HQs), THC, Delhi.

2. PEI; to Ld. Principal District & Sessions Judge (HQs), RADC, New Delhi.
3.The Officer concerned.

4. Sr, (Juld.), Administration Branch- I, Tis Hazarl Delhi and RADC( New Delhi).
\)’iﬁ% ), Accounts Branch (Central/West), THC, Delhi and RADC,
(Eng)ﬂK

New Delhi, A.0.,
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6. Driver Converned.
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